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on a c t io n  taken  by Government on Uie recommendations 
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Board, Bangalore.
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INTRODUCTION

1. the Chairman of the Estimates Committee, having been autho­
rised by the Committee, present this Fifth Report of the Estimates 
Committee on the action taken by Government on the recommenda­
tions contained in the Hundred and Twenty-First Report of the Esti­
mates Committee (Second Lok Sabha) on the Ministry of Commerce 
and Industry—Coffee Board.

2. The Hundred and Twenty-First Report was presented to the 
Lok Sabha on the 4th April, 1961. Govenmient furnished their re­
plies indicating the action taken on the recommendations contained 
in this Report on the 7th June and 8th August, 1962. The replies 
were examined by the Study Group *F’ of the Estimates Committee 
(1962-63) at their sitting held on the 22nd August and the Sth Septem­
ber, 1962. The draft Report was adopted by the Committee on the 
15th November 1962.

3. The Report has been divided into the following five Chapters;
I. Report.

II. Recommendations that have been accepted by Government.
III. Replies of Government that have been accepted by the

Committee.
IV. Replies of Government that have been accepted by the

Committee.
V. Recommendations in respect of which final replies of the

Govermnent are still awaited.
4. An analysis of the action taken by Government on the recom­

mendations contained in the Hundred and Twenty-First Report of flie 
Estimates Committee (Second Lok Sabha) is given in Appendix I. 
It would be observed therefrom that out of 18 recommendations made 
in the Report 55 6% have been accepted by Government and replies 
in respect of 27’8% of the recommendations have been accepted by 
the Committee. Of the rest, replies of Government in respect of 
5‘5% of the recommendations have not been accepted by the Com­
mittee while final replies to 11-1% of the recommendations are still 
awaited.

H. C. DASAPPA,
N e w  D e lh i;  Chairman,

The 4th December, 1962 Estimates Committee.
The 13th Agrahayana, 1884 (S)

( i i i )



C h a p t e r  I 

REPORT

In para 11 of their Hundred and Twenty-First Report (Second 
Lok Sabha) on Coffee Board, the Estimates Committee referred to 
the anomalous position in which the Chief Coffee Marketing Officer 
who was an employee and not even a member of the Board, was not 
only entrusted with the duties of the Chairman in the latter’s absence 
but also presided over the Board in preference to the Vice-Chairman. 
They considered that in the absence of the Chairman, the Vice-Chair­
man or in the absence of the latter a member of the Board should have 
been called upon to perform the duties of the Chairman and that a 
suitable provision to this effect might be made in the Rules, if neces­
sary. In *reply, Goverhment have stated that the observations of 
the Committee have been noted and that the recommendation to 
amend the rules is being examined having regard to the similar dif­
ficulties that may arise in other Commodity Boards. The Committee 
do not see why it should have taken the Government and the Board 
such a long time to examine their recommendation which is based on 
the practice generally followed in these matters. They hope that 
early action would be taken to implement their recommendation so 
as to avoid recurrence of such anomalous situations in future.

*The Report was sent to the Ministry for factual verification on the 3rd November 
19^2. At the time of factual verification of the Report, the Ministry has intimated as 
follows :

"The recommendation is accepted. Ko change is called for in the existing rules for 
implementing the recommendation.”

{Mimstry Comntre* &  Industry OJVf, No. 14(30)6 PUnt CB)tf r, 1-13-1962]
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APPENDIX I

(Vide Introduction)

Analysis of the action taken by Government on the reconunenda- 
tions contained in the I2ist Report of the Estimates Com­
mittee (Second Lok Sabha').

1. Total Number of Reconunendations made . . .  i8

2. Recommendations that have been accepted by Government
imde recommendations Nos. 5, 6, 7, 9, 10, 13, 14, 15, 16 
and 18 referred to in Chapter II) :

N um ber.......................................................................  10

Percentage to t o t a l ......................................................53T«6%

3. Recommendations not accepted by Government but replies 
in respect of which have been accepted by the Committee 
{vide recommendations Nos. 2, 3,4,11 and 12 referred to in 
Chapter III) :

N um ber.......................................................................  5

Percentage to total |  .............................................*7-8%
•

4. Recommendations in respect of which replies of Gownment 
have not been accqpted by the Committee (pidt recommendk- 
tion No. I referred to in Chapter IV):

N um ber........................................................................ i

Percentage to total . ....................................5*5%

5. Recommendations in respea of which final refdies of the 
Government are still awaited (vide recommeadatioas No& 8 
and 17 referred to in Chapter V) :

N um ber.......................................................................  2

Percentage to t o t a l ..................................................... II >1%

14
O M dlPD —LSI— 1832 (AU) LS— joo.




